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Sir, through your honour | would like to appeal to the Government of India to take a very concrete and effective
policy decision to bring about a lasting, honourable and acceptable political solution to the burning 'Bodoland Issue'.
Because over the last 50 years, since Independence, all the Hills' tribal people of the entire North-Eastern India
have already been accorded the bare minimum political right to self-determination either in the form of separate
provincial States of their own or autonomous districts of their own under the Sixth Schedule of the Constitution. But,
very unfortunately in spite of having large population than that of the Hills = Tribal people of the entire North-
Eastern Region as a whole, the plains Tribal-Bodo people of Assam have have been deprived of even the bare
minimum constitutional provision under the Sixth Schedule of the Constitution, over the past five decades in a
independence.

That is why, | would like to appeal to the Government of India, through your to take a very, concrete and effective

policy decision to bring about a lasting and honourable political solution to the burning Bodoland issue so that the
Bodo people of this great country India, also can live in this country at par, along with their own distinct language,

culture, ethnic self identity, with equal status and dignity, and grow and develop themselves of their own genius at
par with the rest of the country. Thank you, Sir.

MR. SPEAKER: All 'Zero hour' notices are over. Therefore, the House stands adjourned to meet again at 2 p.m.

13.17 hrs.

The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.



